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(ii) The Part Heard Matters fixed during the above period will be

heard by respective benches.
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 02-MARCH-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal
Number

Assmt.
Year

'Assessee Name

Remarks

IT(SS)A
83/LKW/2022

2014-15

[A] MANOJ AGARWAL

IT(SS)A
84/LKW/2022

2015-
2016

[A] MANOJ AGARWAL

ITA
370/LKW/2024

2014-15

[A] HARI SHANKER GUPTA

IT(SS)A
985/LKW/2025

2017-18

[A] M/S SHIV KUMAR GUPTA HUF

IT(SS)A
986/LKW/2025

2018-19

[A] M/S SHIV KUMAR GUPTA HUF

IT(SS)A
987/LKW/2025

2019-20

[A] M/S SHIV KUMAR GUPTA HUF

IT(SS)A
988/LKW/2025

2020-21

[A] M/S SHIV KUMAR GUPTA HUF

IT(SS)A
989/LKW/2025

2021-22

[A] M/S SHIV KUMAR GUPTA HUF

IT(SS)A
997/LKW/2025

2015-16

[A] PARAS GUPTA

10

IT(SS)A
998/LKW/2025

2016-17

[A] PARAS GUPTA

11

IT(SS)A
999/LKW/2025

2017-18

[A] PARAS GUPTA

12

IT(SS)A
1000/LKW/2025

2018-19

[A] PARAS GUPTA

13

IT(SS)A
1001/LKW/2025

2019-20

[A] PARAS GUPTA

14

IT(SS)A
1002/LKW/2025

2020-21

[A] PARAS GUPTA

15

IT(SS)A
1003/LKW/2025

2021-22

[A] PARAS GUPTA

16

ITA
341/LKW/2025

2018-19

[D] RAM KAPOOR

17

ITA

36/LKW/2020

2014-15

[D] SMT. NAUSHEEN RAZIA

&r N5 :Re,o\zsrmg

vl A kel . =




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 02-MARCH-2026 (MONDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
Srl Nifiber Yoar Assessee Name Remarks
1 ITA 501112 | [A LATE ANIL KUMAR CHAKRAVARTI THROUGH
945/LKW/2025 LEGAL HEIR AND WIFE JYOTI
ITA
2 | 9ag/LKW/2025 | 2017-18 | [A] MOBEEN KHAN
ITA
3 | 955/LKw/2025 | 2014-15 | [A] OM PRAKASH MALOO
ITA
4 | g56/LKW/2025 | 2019-20 | [D] GOVIND LAL
ITA 2018-
5 | 960/LKW/2025| 2019 | FA] NASIR ALT SIDDIQUI
d’/lssvgant Registrar

27-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 02-MARCH-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl Appeal Assmt.

Remarks
Number Year Assessee Name

1 |SA 1/LKW/2022| 2014-15 | [A] DHARAM VEER YADAV

ITA
7/LKW/2022 | 2014-15 | [A] DHARAM VEER YADAV

3 ITA 2007-08 [D] U P HANDICRAFTS DEVELOPMENT AND
11/LKW/2024 MARKETING CORPORATION LIMITED

4 ITA 501617 | [A] UP STATE INDUSTRIAL DEVELOPMENT
906/LKW/2025 CORPORATION LIMITED

5 ITA 5010-11 | [A] U P CIVIL SECRETARIAT CO-OPERATIVE BANK
888/LKW/2025 LTD.

6 ITA 501112 | [A] U P CIVIL SECRETARIAT CO-OPERATIVE BANK
889/LKW/2025 LTD.

IT(IMA

905/LKW/2025 2020-21 | [A] MR. GYANENDRA MOHAN

ITA

890/LKW/2025 2019-20 | [A] VINOD SINGH YADAV

ITA
237/LKW/2025
ITA
901/LKW/2025
ITA
902/LKW/2025
ITA
903/LKW/2025

2016-17 | [A] GURU PRATAP SINGH

10 2021-22 | [A] M/S RR CIVIL TECH PVT. LTD.

11 2015-16 | [A] REENA KUMART -

12 2018-19 | [A] PRITI KAPOOR

49'Assls;ant Registrar

27-Feb-2026




( INCOME TAX APPELLATE TRIBUNAL LUCKNOW
— /—J—/_

CAUSE LIST OF A BENCH FOR 03-MARCH-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

|
\ /’I/
rsn\ Appeal Assmt. Assessee Name Remarks

Number Year

\ 2018-19 \ [D] U P RAJYA NIRMAN SAHKARI SANGH

! \355/LKW/2024

696 /LKW/202 5022-23 | [D] UP RAJYA NIRMAN SAHKARI SANGH LIMITED

IT(SS)A
529/LKW/2025

2
] |
4 \ IT(SS)A \ 2015-16 | [A] M/S BIG BROKERS HOUSE STOCKS LIMITED

2011-12 | [A] M/S BIG BROKERS HOUSE STOCKS LIMITED

530/LKW/2025
IT(SS)A
531/LKW/2025

2016-17 \ [A] M/S BIG BROKERS HOUSE STOCKS LIMITED

166/LKW/2025\ 2012-13 \ [D] BIG BROKERS STOCK LIMITED

165/LKW/2025 2010-11 \ [D] BIG BROKERS HOUSE STOCK LTD

\167/LKW/2025 2013 [D] BIG BROKERS STOCK LIMITED

168/LKW/2025

32/LKW/2025 2010-11 | [A] BIG BROKERS HOUSE STOCKS LTD.

\ 2014-15 | [D] BIG BROKERS STOCK LIMITED

33/LKW/2025 2012-13 | [A] BIG BROKERS HOUSE STOCKS LIMITED

025 2013-14 | [A] BIG BROKERS HOUSE STOCKS LIMITED

34/LKW/2
co
35/LKW/2025

ITA
1005/LKW/2025

ITA
15|, 007/Lkw/2025 201617 | [A] PUNEET KATIYAR

ITA
3 VCON LIMITED
16, gg8/Lkw/2025 2212713 | 1A MORAL DEVCON

ITA
- LIMITED
17|, g0g/Lkw/2025) 221314 | (A MORAL DEVCON LIMI J

2014-15 | [A] BIG BROKERS HOUSE STOCKS LIMITED

2017-18 | [A] GOLDEN EYE ENTERTAINMENT PVT. LTD.

I



' INCOME TAX APPELLATE TRIBUNAL LUCKNOW J

CAUSE LIST OF SMC BENCH FOR 03-MARCH-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt.
Number Year

—

Assessee Name Remarks

I

| L —

2009-10 \ [A] YOGENDRA KUMAR SINGH

1006/LKW/202 2019-20 | [A] MAHESH CHANDRA

1004/LKW/202 \

2013-14 | [A] SHYAMA KUMAR GUPTA

o [~ | - |
|

1015/LKW/2025\

I

1016/LKW/2025\ 2023-24 | [A] RAJESH KUMAR TIWARI

djii“ﬂ

822/LKW/2025 2021-22 | [A] ABHISHEK AGARWAL

D

930/LKW/2025

2019-20 | [D] GOVIND LAL HUF

\ 2017-18 | [A] SAHKART GANNA VIKAS SAMITI LIMITED

4’A$515ta tR egistra
27-Feb-202

961/LKW/2025

I T




INCOME TAX APPELLATE TRIBUNAL LUCKNOW

CAUSE LIST OF B BENCH FOR 03-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal

Srl Number

Year

Assmt.

Assessee Name

Remarks

1 2013-1

4 [A] LATA SHRI PRAKASH SHUKLA THRU L/H & SON

ASHOK SHUKLA

2

664/LKW/2024\
\ 2011-1

459/LKW/202

2 | [D] M/S G.S. MOTELS & INFRACITY PVT. LTD.

\ 3

64/ LKW/ 2025

\2011—12

[A] M S G.S. MOTELS AND INFRACITY PVT. LTD.

3 4

2017-18

[A] NEHA RASTOGI

wul

481/LKW/2025\

501/LKW/2025

2014-15

[A] MANOJ KUMAR GOEL

(o))

2017-18

[A] MISBAHUDDIN KHAN

X616/LKW/2025\
] |

667/ LiON/ZOZS

2014-15

[A] SADHNA GUPTA

2017-18

[D] MAHENDRA SINGH

E \907/LKW/2025
‘|

2022-23

[A] CO-OPERATIVE CANE DEVELOPMENT UNION
LIMITED

916/LKW/2025\
| |

917/LKW/2025

2017-18

[A] PANKAJ TRIPATHI

2016-17

[A] SANJU DEVI

12 919/LKW/2025

2015-16

[A] SURESH CHANDRA (L/H SURSATI)

ITA

131 920/LkwW/2025

W

i \ 918/LKW/2025
]
o

2016-17

[A] JEET BAHADUR

ITA

191931 /LKW/2025

2020-21

[A] SRI RAM INFRATECH

Assistan
27-Feb-2026

egistran




INCOME TAX APPELLATE TRIBUNAL, Lucknow
— ————— = AL LUCKNO 1

—

—
| CAUSE LIST OF A BENCH FOR 05-MARCH-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
\ AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1 |

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Appeal Assmt. '
\;rl\ Number Year Assessee Name Remarks
[1 \215/LKW/2018 2014-15 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED

255/LKW/2018 2014-15 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED

2|
E, \162/LKW/2019 2015-16 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED

.

) AM LIMITED
\ 4 219/LKW/2019 2015-16 | [D] U.P RAJYA VIDYUT UTPADAN NIG

¢,Ass egistra
27-Feb 202




INCOME TAX APPELLATE TRIBUNAL, Lucknow
\\\

CAUSE LIST OF SMC BENCH FOR

—_—

-

05-MARCH-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD-

.| Appeal Assmt, 12345 |

S Number Year Assessee Name Remarks

t 10 /ugvA/zozs 2018-19 | [A] RAHUL BAJPAI

2| 5026 | 2017-18 | [A] KAFEEL AHMAD

3 3/LK{/1V-/A2026 2017-18 | [A] KAMRAN ZUBAIR

4 7/LK&?2026 2020-21 | [A] VIMAL KUMAR JAIN

rj 9/LKI\;VF72026 2017-18 | [A] PHALWATI CHEMICALS AND FERTILISERS
@Ass%eg/straﬁ

27-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 05-MARCH-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Sr

Appeal Assmt.
Number Year Assessee Name Remarks

ITA
101/LKW/2022 | 201718 | [A] JAIN COLD STORAGE

ITA
154/LKW/2022 2018-19 | [D] M/S BLUE WORLD CORPORATION.PVT. LTD.

ITA

332/LKW/2025 2015-16 | [D] SAJAN KUMAR AGARWAL

Cco

51/LKW/2025 2015-16 | [A] SAJAN KUMAR AGARWAL

IT(SS)A

951 /LKW/2025 | 2015716 | [A] SHREERAM

ITA

680/LKW/2024 2014-15 | [A] HAFIZ MUHAMMAD SAGEER QURESHI ‘

ITA

186/LKW/2025 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

ITA

187/LKW/2025 2025-26 | [A] GRAMIN MAHILA EVAM BAL VIKAS SANSTHAN

ITA
260/LKW/2025 2016-17 | [A] NFBC MARTS PRIVATE LIMITED

10

ITA

932/LKW/2025 2022-23 | [A] UTTAR PRADESH GRAMIN BANK

11

ITA

947/LKW/2025 2013-14 | [A] ZENO TRADERS AND SERVICES LIMITED

12

ITA
- CHI VISHAL JAIN
ga0/LKW/2025 | 20232 [A] SHUCH

13

14

ITA 5017-18 | [A] MAHENDRA SINGH

950/LKW/2025

ITA
21-22 | [A] ROOPRANI SUKHNANDAN SINGH MAHAVIDYALYA \ J
952/LKW/2025 20 [A] |

i

QG/A 55 mgistra \
27-Feb-20£
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